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SOVEREIGN GOLD BOND 2016 — Series I
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| hereby certify that, Smt. /Shri

is the registered holder of units of Sovereign Gold Bonds 2016 -
Series Il. The Sovereign Gold Bond will bear interest at --------- percent per annum on initial investment
of X. , payable at half yearly intervals on and

-every year. The Bonds are redeemable on -------------- with the option for early redemption from fifth

year on interest payment dates.

37TdesT YTedehdl ST

Application Receiving Office

Ig YHTUTIT YUTTell AR § 37 §EAGRN HTGeTH AT |

This is a system generated certificate and does not require any signature.
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